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AIR (PREVENTION AND CONTROL 
OP POLLUTION), B IL L -G mtd.

MIL DEPtTTY-SPE AKER: We now 
continue with the Bill to provide for the 
prevention, control and abatement of 
air pollution. The Minuter hat just now 
given notice of an amendment to refer 
the Bill to a Joint Committee.

THE MINISTER OF WORKS AND 
HOUSING AND SU PfLY AND R t -  
HABIUTATION (SHRI SIKANDAR 
BAKHT): I beg to move:

“ That the Bill to provide for the. 
prevention, control arid abatement of 
air pollution, for the establishment, 
with a view to carrying out the aforesaid 
purpose, of Boards for the prevention 
and control of air pollution, for con­
ferring on and assigning to such Boards 
powers and functions relating thereto 
and for matters connected therewith, 
be referred to a Joint Committee of the 
Houses consisting of 30 members, ao 
from this House n am ely :—

(1) Shri P. Anbalagao
(а) Shri Manoranjan Bhakta
(3) Shri Samar Guha
(4) Shri Dinesh Joarder
(5) Shri B. P.Kadam
(б) Dr. Karan Singh
(7) Shrimati Parvathi Krishnan
(8) Shri M. V. Krishnappa
(9) Shri B. P. Mandal

(10) Shri Jagdish Prasad Mathur
(11) ShriR. K. Mhalgi
(12) Shri Govind Ram Miri
(13) Shri Nathuni Ram
(14) Shri R. N. Rakesh
(15) Shri Ram Kinkar
(16) Shri Ram Murti
(17) Shri Vasant Sathe
(18) Shri Chairman Bhai H. Shukla
(19) Shri A. Sunna Sahib
(20) Shri Sikandar Bakht

and 10 from Rajya Sabha;

that in order to constitute a sitting of 
the Joint Committee the quorum snail 
be one-third of the total number of mem­
bers of the Joint Committee;

that the Committee shall make a report 
to this House by the end of the iint 
week of the next session;

that in other respects the Rules of 
Procedure of this House relating to 
Parliamentary Committees shall apply 
with sttch variations and modifications 
as the Speaker may make; and

that this House do recommend to 
Rajya Sabha that Rajya Sabha do join 
the said Joint Committee and commu*


